Annexure-S

Name of the corporate debtor: PARAMOUNT MILLS PRIVATE LIMITED; Date of commencement of liquidation: 19.12.2019; List of stakeholders as on: 11.04.2022 *

List of operational creditors (Government Dues)

(Amount in ¥)

Details of claim

Originally claim received on
21.03.2020 after delay of 62 days
rejected by the Liquidator. Later, as pe
the Hon'ble Nclt order in Application
ws 42 filed by ESIC, in SR/1043/2020
IN CP No.199/1B/2019 dated |
31.01.2022, received from Registry on |
2@03 2022 the ESIC has been
requested to submit the claim in the
Form C of Liquidation Process
Regulations and the same has been
received the Liquidator by email |
01.04.2022 and by post on 05.04.2022
the claim is considered and admitted on
06.04.2022.
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